240 Written Answers to [RATYA SABHA] Unstarred Questions

Criteria for declaration/conversion of State Highway as National Highway

2457 SHRI C.M. RAMESH: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government has any proposal to bring in comprehensive change in

criteria prescribed for declaration/conversion of State Highway into National Highway;
(b) if so, the details thereof, and
(¢) 1if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN PB): (a) to (¢) No requirement for bringing
out any change in the existing criteria prescribed for declaration/conversion of State

Highway into National Highway has been felt, as such there is no such proposal.
Jetpur to Somnath National Highway

2458. SHRI CHUNIBHAI KANIBHAI GOHEL: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether strengthening work of Jetpur to Somnath National Highway 1s going

on,

(b) whether any complaint of the poor quality of work on the road has been

received; and
(c¢) if so, the details of the steps taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI RADHAKRISHNAN P): (a) to (¢) Yes, Sir. Independent
Engineer engaged by National Highways Authority of India (INHAI) is conducting

the mvestigations. Further, vigilance team 1s also visiting the site.
Delay in completion of Jetpur to Somnath National Highway

2459. SHRI CHUNIBHAI KANIBHAI GOHEL: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether the work of Jetpur to Somnath National Highway in Gujarat is

going on;
(b) whether it has been delayed,

(¢) if so, the expected date of completion of the work and whether there is

any penalty clause for delay in work; and



